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(d) if so, dé@s of the case and what
action is being taken against them?

THE MINISTER OF HEALTH

+ AND FAMILY WELFARE (SHRI
RAJ NARAIN) (a) The extension was
given during the period of the former Mi-
nister, Dr. Karan Singh. Till now there
is no information as to whether there was
any political influence behind this.

(c) to (d): It will take some time to
ascertain the facts.

Opening of Post Offices in Villages

s145. SHRI CHAUDHARY MO-
TIBHAIR: Will the Minister of COM-
MUNICATIONS bz pleased to state;—

(a) whazther his attention has been
drawn to the fact that the villages in
which Port Office facikities are not avail-
able have to mike payment to Postal
Department for ten years to make up
for losses in order to avail of the postal
facilities; and

(b) whether  Government  propose
to opan n:w Post Offices in such villages
which could not gt this facility and
arz mostly in the backward area and if
s0, whether the practicz of recsiving
cratinuation from such villages in the
nam: of cdmp:znsation for losses would
be abolished ?

THE MINISTER OF COMMU-
NICATIONS (SHRI BRIJ LAL
VERMA) : (a) Post Offi::: which fulfil
D:partmantal norms are opened without
taking any payment.

Post Officas which do not fulfil De-
partmental norms are opened after
stting a Non Returnable Cont ’
bution as par details given in the en-

cloled statement,

(b) Government have drawn up
plans for opsning 865 post offices in
villages in very backward, tribal and
hilly areas during the current financial
year.  Forthz prasent,itis not proposed
to abolish th: practicc of obtaining
N>1-Raturnable Contribution in cases
whare Post Offices, which do not fulfil
the De:partm:ntal norms, are to be
opanad to mact spicific  requests.

Statement

Coaditions for opening of Post Offices in
rural areas

(A) NORMAL RURAL AREA:

(i) Distance of the proposed Post
Officz from the nzarest existing post
offiz: should not bs less than 3 miles
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except in cases of villages which are the
Headquarters of Administrative units
like Tehsils, Talukas, Thanas, Com-
mu nity Projects or N.E.S. Blocks or
Gram Pamchayats or having schools
run by District Boards or Local Boards.
or schyols approved or receiving  aid
from State Government. _In case of
such villages the distance from the

nearest existing post office should not
be less than two miles.

(ii) The permissible limit of loss
should not exceed Rs. 750/- per annum
per post office if populaidon to be served

within a radius of 2 miles is 2,000 or
more;

(i11) The permissiblelimit of loss should
not cxc_ecd Rs. 500/- per annum where
population to be scrved within a ra-
dius of 2 miles is less than 2,000.

(iv) The proposed post office should not
result in its parent office having to
work at a loss beyond the permissible
limit of loss of Rs. §00/- and

(v) The minimum guaranteed in-
come of the post office should not be
less than 259 of the cost.

(B) VERY BACKWARD AREA :

(1) The permissible limit of loss is
relaxed from Rs. 500/- or Rs. 750/-
to Rs. 1000/- and in exceptional cases
even upto Rs. 2500/-

(iil) The minimum guaranteed in-
come should be 15% of the cost.

(C) HILLY AREA:

The minimum guaranteed income
should bz 10% of the cost.

Post Offices to be opemed on Non-
Returnable Contribution

If the above noarms are fulfilled,
the P&T Department bear the loss
upto the permissible limit of loss and a
post office is opened. However, if the
loss exceeds the permissible Iimit of
loss, than the amount of loss in excess
of parmissible limit of loss is to be
paid by the sponsoring party as Non-
Returnable Contribution and the post
office is opened. The review of the
loss is done every year and the post
office is retained so long the sponsoring
party continues to bear the loss in
excess of permissitle limit of Josa.

These post offices :re run as experi-
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mental Pt offices and are retained
for 10 y:ars on annual review basis.
1f after @ period of 10 years of the
op:ming of the exparimz:ntal post office,
the prtoffize {s found to work within the
pirm'ssible limit of loss;
(i) of Rs. 240/~ par annum provided
that no pdit offics exists within
ths distanze of 2 miles; or

(il) Rs. 360/- p2ranaum provided that
n> poit offize exis:s within the

distanc: of 3 miles; or

(ili) bzyond Rs. 360/- but within
Rq. §00/- per aznum provided that
ny pdst offise exists within the

distance of 5 miles.

is made psrmatent
and nd com):niation becom:s due from
the sponsoring party. If, however, the
lois is bayoni the parm’ssible limit of
toss of Rs. 249, 369, 500, then the
pxt offizz is to b2 closed down.

Tae pit office

In cate the D:partm:ntal norms are
not fulfilled and the Post Office is to be
op:n:d to meet the sp:cific require-
monts of spinsoring party, the
pirty has to brc the Non-Rsturnable
Coniribation of an smount_equal to
the encire anvicipated loss of the pro-
pased post office.

Employm:nt opportunity to
Nurses

5146, SHRI K. M ALLANNA: Will
the Minister of HEALTH AND FAMILY

WALFARE b: pleased to state:

(a) the numbar of unemployed nur-
the country and the details of

ges in
employm:nt _opportunitics that exist
at poesen: aal liksly to ariss during the

ensuring year; and

(b) ths step: taken by Governm:nt
to counteract the teend of baain-drain
in respict of trained nurses ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE SSHRK RAJ
NARAIN): (a) The information is being
eollected and will be laid on the Table

of the Sabha.

(b) Tas cases are examined on m:-
¢its and the genral policy is not tw
eazdurags foreiga assignmont on a
mus scale of para-mdical personnel
{n wilch there is a definite shormage.

JULY 28, 1977
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Dismond drilling at Kolthan
Copper Mine

s147. SHRI S. G. MURUGAI.
YAN: Will the Minister of STEAB‘L
AND MINES be pleased to state:

(a) whether due to wrong planning of
Additional  Chief G:ol::is‘t,, Koll‘:ghan
Copper Mine the Diamond Drilling
work had stopped at K.C.M.; and

(b) action taken in this regard?

THE MINISTER OF STEEL
AND MINES (SHRI BIJU PATNAIK):
(a) No, Sir. The underground dia-
mond drilling at Kolithan Mine Is far
ahead of the requirement of exploration
for ore production, and this activity
has been temporarily suspended until
n:w drilling faces arc available at the
n:xt mining level viz. at 306 metre
level horizon.

(b) Does not arise.
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